
i9 
IN THE CENTRAL ADMINI5TRATI9E TRIBUNAL 	HYDERABMO BENCH 

AT HYDERABAD 

CP. 38/94 
in 
0 A • 870/91. 

K. Uenkatramaiah 

Us 

Sri N. Gopalakrishnan, 
Addi. General Manager, 
SC Ply, Secunderabad. 

Sri Subbaiah, 
Divisional Railway Manager, 
Commercial Branch, 
Hyderabad—M.G. Divi sion, 
SC Ply, Secunderahad. 

Dt. of Decision : 24.11.94. 

.. etitioner. 

Respondents. 

Counsel for the Petitioner 
	

Mr. K. Lakshmi Narasirnha 

Counsel For the Respondents 
	

Mr. U. Ohimanna, SC for 

COR AM: 

THE HON'BLE SI-RI A.U. HARIDASAN 
	

MEMBER (JuoL.) 

THE HON'BLE SHRI A.B. GIJRTHI : MEMBER (ADMN.) 

.02 



(A  

—2— 

OP 36/94 
in 

01k 670/91. Dt. of Order :24-1 1—lgg4. 

(Order passed by Hon'ble 5hri A.\J.Haridasan, Member (J) ). 

* 	* 	* 

None for the Petitioner. Shri \J.Bhimanna, 

counsel for the Respondents submits that the order has been 

completely implemented by paying the recovered sum of Rt.3,699/—

and also the interest up to the date of payment. -1?fkdt the 

V - 
directions contained in the judgment implemy-i4ed 	fSe Civil 

Contempt Petition is dismissed and the notices issued to the 

Respondents are discharged. 

(A.u.HARIDASAN) 
Member (A) 
	

Member (J) 

Dt. 24th November, 1994. 
Dictated in Open Court. 
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DEPUTY REGISTRAR(J) 

To 
Sri N.Copalakrishnan, Addl.General Manager, 
South Central Railway, Secunderabad, 
Sri Subbsiah, Divisional Railway Manager, 
Commer±:ial Branch, Hyderabad M.G.Division, 
South Central Railway, Secunderabad. 
One copy to Mr.K.Lakshminarasiniha, Advocate, CT,Hyderabad. 
One copy to Mr.U.Bhimanna, Addl.CGSC,CAT,Hyderabad. 
One copy to Library, ChT,Ryderabad. 
One spare copy. 
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Typod by 	 CornpLteJ..sy 

- 	Ghacksd by 	 hpprov.uJ b 

IN THc. r'.Rjçfl  L .Di1INiTR 	1k 
HYOZR Si 0 GE:•cH HYDii-., HA 3 

THE HDN'E3LE NR.A)/.HTRIDAS.AN 

1 
$1 RI  

THE HON'BLE f-1R.A .9JORT1I 

D/i\TEO:  

0RDER/IUDGF-1E Nil. 

q-/R.PJc.J.No. 

in 

,• 	OA.NE. 

Admittcd nd Intirim 3jrocti 
-, issued.\ 

Allowod.\ 

Oisod or with Dirjction. 

Dismissod. --" 

Disrn-&Qsod is withdr3wn 

DismisècJj'or dEP3ult 

¶oioctad/?rsd 
dar 33 ta costs. 
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